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Irrigation Project of OrlsHi

4^74. SHHI GIRIDHAH GOMANGO: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether some irrigation pro
jects of Orissa have not yet been 
taken up for execution due to inter
sta te  water disputes;

(b) if so, when these projects will 
be cleared by the concerned authori
ties; and

(c) the steps taken by the States 
and the Centre in this regard?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH EARNALA): (a) Baghalati 

Irrigation Project of Orissa has been 
pending for clearance in the Central 
Water Commission as there are some 
dillerences between Orissa and Andhra 
Pradesh regarding the use of Bahuda 
river waters by the two States.

(b) and (c). The Government of 
Orissa have not so far approached the 
GovernmEiit of India for taking up the 
m atter with Ihe Government of Andhra 
Pradesh for resolving the dispute. The 
matter is at present pending with the 
two State Governments for a settle
ment.

Badana]Ia Irrigation Project

4675. SHRI GIRIDHAR GOMANGO: 
Will the Mini-ster of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) the steps taken by the Cefitre 
to expedite the completion of project 
report of Badanalla Irrigation Project 
in Koraput district;

(b) the reasons of non-inclusion 
of this project in the Fifth Five Year 
Plan of Orissa though the project 
mostly will benefit the tribals, small 
and marginal land holders; and

(c) whether there is any proposal 
to include this project in any year of 
the Fifth Plan?

IHE MINISTER OF AGRICULrURS 
AND IRRIGATION (SHRI SURJIT 
SINGH BAKNALA): (a) to (c). The 
recast proforma report of Badanalla 
irrigation project has been received in 
the Central Water Commission from 
the Government of Orissa in April, 
1977 and is at present under examina
tion in the Commission. The question 
of inclusion of the project in the Fifth 
Five Year Plan of Orissa will arise 
only after the project has been found 
technically and economically feasible 
and funds are available with the State 
Government for its inclusion in the 
Plan of the State.

Shooting of Black Buck in Rajasthan

4676. SHRI SATISH AGARWAL: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a> whether black buck is being 
killed indiscriminately by poachers in 
Talchhapar sanctuary in Chum dis
trict of Rajashan; and if so, how many 
cases of illegal killing of this species 
were reported since formation of 
sanctuary and punishment awarded 
to poachers;

(b) estimated population of black 
buck in this sanctuary and whether 
it has dwindled or remained static; and

(c) whether Bishnoi community 
protects this species like their own 
children and how many Bishnois lost 
their lives in fighting the poachers to 
save black buck in Rajasthan?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARN ALA): (a> Ac- ■ 
cording to information received from 
the Chief Wil(? Life Warden Rajas
than only two cases of poaching of 
black buck have been reported since 
the constitution of the’ Sanctuary. As 
both these cases are still under in
vestigation, no punishment has so 
fer been awarded.

(b) On account of the protective 
measures being undertaken in the
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Sanctuary, the population, at present 
estimated at 800, is registering an in
crease.

(c) The Bishnoi community are re 
ported to protect black buck like their 
own children, but no official records 
are available on lives of this Commu
nity lost in fighting poachers to save 
the black buck.
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North East Hills University Campus

4678. DR. R. ROTHUAMA: Will the 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be plea
sed to state:

(a) reason why an University cam
pus under North East Hills University 
(NEHU) is not opened in Mizoram 
which is farthest from the head quar
ter of NEHU, Shillong while the Uni
versity campus was set up in Dima- 
pur for Nagaland; and

(b) whether he would take up the 
matter to start the said campus in 
AIZAWL in view of the fact that 
Mizoram is farthest in distance and 
that its literacy percentage is highest 
next to Kerala in India?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) and (b). According to 
the information furnished by the




